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. Most Urgent/Out at once
OFFICE OF THE PRINCIPAL DISTRICT & SESSIONS JUDGE (HQ): DELHI

Genl./HCS/2022 Dated, Delhi the

No.
28— 289

Sub: Circulation of copy of letter bearing mno. 4472-83/DHC/Gaz/G-
2/Judgment/2022 dated 06.08.2022 in respect of order/judgment dated
11/07/2022 passed by Hon’ble Supreme Court of India in M.A No.
1849/2021 in Special Leave Petition (Crl.) No. 5191/2021 titled as
“Satender Kumar Antil Vs. Central Bureau of Investigation & Anr”.

In the abovesaid letter, it is requested to kindly download the abovesaid
order/judgment from the official website of Hon’ble Supreme Court of India for .
information and necessary compliance to : - '

1. All the Ld. Judicial Officers posted in Central District, Tis Hazari Courts,
Delhi.

ir

2. The Ld. Registrar General, Honble High Court of Delhi, New Delhi for

information.

3. PS to Ld. Principal District & Sessions Judge (HQs), Tis Hazari Courts,

Delhi (for information).
/ The Chairman, Website Committee, Tis Haz:ari Courts, Delhi with the

request to direct the concerned official to upload the same on the Website
of Delhi District Courts.
5. The Director (Academics), Delhi Judicial, Academy, Dwarka, New Delhi
for informatrion as requested vide letter no.DJA/Dir.(Acd)/2019/4306
dated 06.08.2019.
6. Dealing Assistant, R&I Branch for uploading the same on LAYERS.
For uploading the same on Centralized Website through LAYERS.

oAV
(@?éSH PANDIT)
Officer-in Chargg, Genl_. Branch, (C)
Addl. District & Sessions Judge,

. Tis Hazari Courts, Delhié\/

Encl.: AS above. .
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IN THE HIGH COURT OF DE&Hi AT NEW DELHI

2T D

No, /OHC/Gaz/G-2/Iudgment/2022

From:

Te,

Sub:

The Registrar Ganeral,
High Court of Delhi,
New Delhi~110003.

2. The Principal District & Sessions ludge (

3. The Principal District & Sessions Judge {South

4. The Principal District & Sessions Judge (North

5. The Principal District & Sessions Judge (New
Delhi. :

&

. Delhi.

BoeN

Delhi.

11. The Principal Distﬁct & Sessions Judge-cum
Delhi,

12. The Principal District & Sessions Judge (Shahd

5., SGmplex, Delt:.
eedtdooma Cots Complex, Dzlhi.

) Saket Courts Complex, New [z ki,

-West), Rohini Courts Complex. relhi

Dated: 13_(;,_' 2ugust 2077

Delhi), Patiala House Courts Comiple, te.

The Principal District & Sessions Judge {South-East), Saket Courts cotnplex, £+ i,

The Principal Distrlct & Sessions Judge {North), Rohini Courts Complex, Deihi,

The Principal District & Sassions Judge (West), Tis Mazarl Courts Complex, Deti.,

0. The Principal District & Sessions Judge (South ~West), Dwarka Courts (e npley  pla

The Principal District & Sessions Judge (North-East), Karkardooma Cours Co fipia -

-Special Judge (PC Act) (CBI), RACC i

ara), Karkardaoma Courts Comr jilax, 7 &'

Orderl.ludgme‘n't tlated 11.07.20é2 passad'by Hon’ble Supreme Court :f Incla I
© M.A No, 182972021 in Special Leave Petition {Crl.) No. 5191/2021 titled “Sateric er b yens:

Antit vs, Central Bureau of Investigatioh & Anr”.

Sir/Madam,

11.07.2022 passed by Hon

I am "directed to request you to kingly down

load the copy of Order/dudg nent dat

'hle Supreme Court of India in M.A No. 1849/2021 fu Special L: ave P 4l

(Crl) No. 5181/2021 titled “Satender Kumar Antit vs. Central Bureau of tnvestigation & A< v fire mu 1) »
‘official website of Hon'hlg Supreme Court of India and to circulate the same amongst a’ the § i
Officers under your respactive control for information and necessary compliance,

B

/

1y Fis&h’éf"d’iréc't‘eﬁ"m“ﬁéﬁuegt' you ta furnish the status report in*res‘pect:- of tha afg sz
judgerent within seven working days posftively.
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